) Annexure—8
Name of the corporate debtor: Megaa Bakers Private Limited; Date of commencement of Liquidation: 05.06.2025; List of creditors as on 28.07.2025

List of operational creditors (Other than Workmen and Employees and Government Dues)
(Amount in%)
Details of claim received Details of claim admitted
1:(:32::; Amount |Whethe Amount of Am(:::ttu(;fl any Amount of | Amount of claim
Sl.No. Name of creditor Date of . Amount of claim | Nature of ether % of voting | contingent claim not under Remarks, if any
. Amount claimed . . by covered by | related ® . dues,that may 5 ; .
receipt admitted claim . share claim admitted verification
. security | guarantee | party? be set-off
interest
GSYV Products,
WZ-14D, Manohar Park, Rohtak
i ’ .07. 10,39,440.00 4,26,000.00| U g - - = 39.649 “ - ' - -
1 Road, New Delhi — 110026. 28.07.2022 0,39,44 6 nsecured % 6,13,440.00
Total 10,39,440.00 4,26,000.00 39.64% 6,13,440.00
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